Visit of World Bank President to India
42 BHRI MOHD . AL KHAN: Wil the Minigter of FINANCE be pleased to state:
() whether the Warld Bank Presidert visited Indiia and held talks recently; and
() ifso, the details discussed and decisions arrived at so far?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENAY 1 (&)
Yes, Sir.

(b) The discussions held covered a wide range of issues including, inter-alia, trends in global
sconomy, rising commedity and food prices, risks to global economy, India’s growing rale in the
world, trends and challenges in Indian economy, World Bank's current and emerging role and areas.

of India’s engagement with the World Bark.

There was broad agreement that India and World Bark’s partnership could be further
strengthened in areas of agriculture, water management, urban develapment, livelihoods, skills
development and infrastrucrure development. Inclusive and sustainable growth would be an area of
focus. There would also be focus on bringing best development practices from around the globe and

sharing India’s development experience and expertise with others.
Impact of expenditure dus to Sixth Pay Commission recommendations
T43. SHRISHWANAND ThYAR T Wl the Minister of FINANCE be pteased to state:

(a) the impact of expenditure increased due to rise in salaries and pension as & result of
implementation of Sixth Pay Commission, upon GDP and the increaze in percentage of expenditure

on these items in GDP;and

(b)) the details of share of pay and pension in GDP before and after implementation of Sixth Pay

Commission?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENAY @ (&)
and () No specific data indicating direct impact upan GDP of the expenditure incurred on account
of rize in salaries and pension in the wake of implementation of the Sixth Central Pay Commission’s

recommendations is maintained. Asg per available data, the pay and allowances of Central

tCriginal notice of the question was received in Hindi,
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Government employees (Including Defence forces) was 1.36% of GDP (at current market prices) in
2007-08 prior to iImplementation of the Sixth CPC's recommendations. This is estimated to become
1.72% of GDP in 2010-11 (approximately). Insa far ag pension i concerned, the figures work out to
0.68% of GDP in 2007-08 pricr to implementation of the Sixth CPC's recommendations. This is
estimated to become 0.76%% of GDP in 2010-11.

Reduction of State’s share in Central Taxes
44, SHRINAND KUMAR SAL : Will the Minister of FINANCE be pleased to state:

() the share in the Central taxes and Grant-in-aid provided to cach State during 2009-10 as

compared to previous year;
(b) the criteria fixed for distrioution of share to States;

(c) whether the shares of some States are being reduced every year despile the fact that thase

States are frequently experiencing some kind of natural calamity or the other;
(d) if so, the names of such States and the reasons therefor; and
() the steps being taken to increase the share of such States during 2010-117

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENAY 1 (&)
Amounts releascd to States during 2008-09 and 2009-10, on account of their share in the net
procesds of shareable central taxes, as recommended by the 12th Finance Commission (TFC), are
given in Statement and mounts released as grants-in-aid as per TFC's recommendations and the

States’ eligibility, are also mentioned in the Statement (See below)

(b) TFC, whose award period was from 2005 to 2010, recommended 30.5 per cent share of the
States in the net proceeds of shareable central taxes. The criteria and the weights assigned by TFC

for inter se determination of shares of states are:

Criteria Weight (per cent)
Population 254
Income Distance FO.0

Area .6

Tax Effart 7B

Fiacal Discipline fidhnd
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